\

AT HYDERABAD

OA.703/97

Between

A. Koteswara Rao

and

l. Union of India, rep. by
Secretary & DG Posts

Min. of Communications
D/o Posts, New Delhi-110001

2. Chief Post Moaster General
AP Circle, Hyderabad 500001

3. Post Master General

Vijayawada Region
ijayawada 520002

- Seaior Supdt. of Post Offices
vijayawada Division

I:I.jayawada Bin : 520001
. Senior Post Master
ijayawada Hegdquarters

oumsel for the applicant

Counsel for the respondents

CORAM

1 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERARAD BE NCH

dt- 9-6I-97

t Applicant

¢ Respondents,

: B,S.A, Satyanaraysna
Advocate

t V., Bhimanna
Addl. cGsc

HON. MR. H, RAJENDRA PRASAD, MEMBER (ADMN,)

o




OA,703/97 dt,9-7-97
Judgement

(Oral order per Hon., Mr. H. Rajendra Prasadg Membe r (Admn)

Heard Sri B.S.A. éatyanarayana, 1earhed counsel for
the applicant and Sri V. Bhimanna, learneé dounsel for the
respondents, . j

1. The facts of this case are exactly iéeétical in
OA.1434/93 decided on S—Sif995 (Aame=xure ? in the OA) and
the‘directiOnﬂissued in the saidng are f%lly applicable
im this OA. 'The respondents shouid there%ore extend the
same bemefits to the present applicant asjwéll.

2, This OA is disposed of at the admissfon stage itself,

' Sri Bhimanna is duly heard im the matter. /{
. L

Dated : June 9, 97 g
Dictated in Open Court /?VV N

sk

nepily Resdan Cpce.
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« The Secretary & DG Posts,

Ministfy of Communications,
Dept.of Posts, New Delhi,
-

o — =
9]
b1

i
%. The Chief POstmaster General,
‘ A.P,Circle, Hyderabad-].

3l. The Postmaster General, ‘

. Vijayawada Region, Vi jayawada=-2.
41 The Senior superintendent .of Post Offices,
| Vijayawada Division, Vijayawada=-1.

51 The Senior Postmaster,

| Vijayawada Headgquarters.
6.1 One copy to Mr.B.S.A.Satyanarayana, advocate,

CaT, Hyd.
I

7.
\

One copy to Mr.V.Bhimanna, Addl.dGscC. CAT.Hyd.

8. |One copy to HHRP:M(A) CAT.Hyd,
L

9, Pne Copy to D.R,(A) CAT, Hyd.
10.¥0ne sSpare copy.
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IN TH: CENTRAL ADHINTSTR:TT VE TEIBUNAL
HYLERABAL BENCH AT HYLERABAL

THE HON'BLE MR.JUSTICE
- VICH~CHAIRMAN -

an

THE HOW'BLE MR.H.RASENDRS PRASAD:M({2)

1

Date dz C\ 7(5 ';19971

. ORDERAFUDGMLNT

A

1

M.A./ROAQ/C.A.NO.

- in
G4 lo, ~702,-q’7~

T.ANO,. ‘ - (w.p. ) )
|

d Interim directions’

Admitted .
Issued,

Allowed

Disposed of with Cirections

—
Dismisseg

'Re jectec,
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